IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :04-03-2020
Date : 04.03.2020

Name of the

Applicant

CRMIN |(Se
1 21898/ 104.03.2 gii?go D.K.BISOT GENE Order Dtd. AL at
2020 1020 e RAL 9999-12-31 MISC- |No-
18
2 17)
[ (Se
WP (C) - COURT
21899/ /04.03.2 Order Dtd. at
2 (5920 lo2o 12917/ |P. R. MISHRA [C.0. NO. 3 ) oo 2”0 No-
2017 OLD
17)
[ WRIT
BRANC |(Se
WP (C) - H at
3 oo fozo [E8TS/ luhmnry  CO¢ |05y |2bzai0acoz (O1V1 o-
2019 SION |115
BENCH |)
)
(Se
4, |21901/[04.03.2 |ITA- |TAPAN KUMAR |,  |COURT Order Dtd. ;z_
2020 1020 4/2020 NAYAK "~ INO. 9 |2020-03-02 115
)
_— CHIEF ;ie
g [21902/(04.03.2 147201 |TAPAN KUMAR |, |JUSTI Order Dtd. Ne-
2020 1020 5 NAYAK "Y* ICE'S |2020-03-03 135
COURT )
[ (Se
WP (C) - at
21903/ 104.03.2 COURT |Order Dtd.
6 6311/2 |B. K. DAS c.0. No-
2020 020 020 NO. 9 2020-03-02 115
)
WRIT |(Se
, 21904/ 04.03.2 ?gégé; SATLENDRA |, [COURT [order Dtd. ERANC ;2_
2020 1020 5019  |BISWAL NO. 9 2020-03-03 (DIVI |112
SION |)




B BENCH
)
WRIT
BRANC |(Se
g 21905/ 04.03.2 ?gégé; MAHESWAR .o, |COURT [order Dtd. TDIVI ;z_
2020 020 Jo15 | |IATI NO. 9 [2020-03-03 s1on |12
BENCH )
)
(Se
WP (C) - at
21906/ 04.03.2 COURT (Order Dtd.
9 21295/ |S. K. BEHERA [C.O. No-
2020 020 015 NO. 9 [2020-03-03 10y
)
WRIT
BRANC |(Se
WP (C) - H at
10 §é§87/ 8;&03'2 29535/ |T. DALAI c.o. ;gURg 2gggfo§Egé (DIVI |No-
2019 : STON  [101
BENCH )
)
(Se
WP (C) - at
21908/ 04.03.2 COURT (Order Dtd.
11 22166/ M. R. DASH |C.O. No-
2020|020 017 NO. 9 [2020-03-03 o1
)
(Se
1521909/ 104.03.2 Zgé5>; SASHMI REKHA |, ;gURg Order Dtd. ;z_
2020 020 01 /7 MBALLICK oLp  |2020-03-03 o1
)
(Se
WP (C) - COURT at
13 gégéO/ 83603’2 6257/2 [K. SAHOO c.o. No. 3 2g§§fogfgé No-
017 OLD 101
)
(Se
1421911/ (04.03.2 Zgég}; KANTHAMANI |, EgURg Order Dtd. ;z_
2020 020 oi 7 |sar00 oLy |2020-03-02 o1
)
(Se
WP (C) - COURT at
15 23232/ 83603'2 6258/2 |J. C. BARAL [C.O0. [NO. 3 2§g§fogfgé No-
017 OLD 101
)
(Se
L6 21913/ [0a.03.2 [SET0C R, K, c o, o %7 lorder pta. o
2020 020 I~ MAHABHOT oLp  |2020-03-03 o1
)
11721914/ [04.03.2 [CRLMP- [S. C. DAS  [C.O. |COURT [order Dtd. | | [(Se




18

19

20

21

22

23

24

25

26

27

28

2020 |020 294/20 NO. 3 [2020-03-03 at
20 OLD No-
101
)
(Se
COURT at
21915/ /04.03.2 |CONTR- Order Dtd.
B. M. BHUYAN |C.0. [NO. 3 No-
2020 020 5/2020 oLp  |2020-03-03 o1
)
(Se
COURT at
21916/ |04.03.2 |CONTR- Order Dtd.
P. K. MISHRA [C.0. NO. 3 No-
2020 020 6/2020 oLy |2020-03-03 o1
)
(Se
21917/ |04.03. §§§§§£ B. R. c o ;gURg Order Dtd. ;2_
2020 |020 0 SENAPATI oLp  |2020-03-03 o1
)
(Se
M/S.SUBRAT
21918/ 04.03. 222336 KUMAR DAS, | ;gURg Order Dtd. ;z_
2020 020 20 P.K.DAS, T oLp C [2020-03-03 o1
D.SAHOO )
(Se
21919/ |04.03. Z§£g>£ R. C. c o ;gURg Order Dtd. ;z_
2020 020 020 PATTANATK oLp  |2020-03-03 o1
)
(Se
21920/ |04.03. 2§é§}; R. C. - ;gURg Order Dtd. ;z_
2020 020 050 PATTANATK oLp  |2020-03-03 o1
)
CHIEF (Se
CIVIL
21921/ |04.03.2 |ITA- |TAPAN KUMAR |  _ |JUSTI (Order Dtd. REvls |3t
2020 020 9/2015 [NAYAK Y cE's  [2020-03-03 on | [No=
COURT 1)
(Se
CONTC- COURT
21922/ 104.03. Order Dtd. at
5020 020 267/20|S. P. BARIK |[C.0. NO. 3 2020-03-02 No-
20 OLD
1)
WP (C) - (Se
21923/ 104.03. 5501 /2 M/S.SANJAYA |GENE Order Dtd. at
2020 020 018 KUMAR DAS RAL 2019-08-30 No-
1)
WP (C) - COURT (Se
21924/ 104.03. 7851 /2 PRASANT c.o. INo. 2 Order Dtd. at
2020 |020 KUMAR JENA e : 2020-03-03 No-
020 OLD b
21925/ 104.03.2 WP(C)- COURT |Order Dtd. (Se
2020|020 g133/2 R-EATINAIK - 1C.0. luy 5 12020-03-03 at




[ 020 OLD No-
1)
B MATA- COURT rIrsT | (5€
21926/ |04.03.2 Order Dtd. at
2915555 loss 136/20 |ANTARAM c.o. [No. 2 o8t DO APPEA |2
18 OLD L
3)
[ ABLAPL COURT CRIMI |(Se
3021927/ 04.03.2 |- RAMAKANT co. lmo. 3 |order Dtd. NAL  |at
2020 020 5921/2 |MOHANTY O BY- 2 15020-02-19 MISC- [No-
OLD
017 1 6)
B MATA- COURT (Se
31 21928/ 104.03.2 15/202 SATYAJIT c.o. No. 2 Order Dtd. at
2020 020 SAMAL O Y2 19020-03-02 No-
0 OLD
6)
[ CRIMI |(Se
5, 21929/ (04.03.2 gi?ézo P. K. c o ;gURT Order Dtd. NAL |at
2020 020 MOHANTY : 2020-03-02 APPEA No-
15 22
L 5)
[ CRIMI |(Se
JCRLA- COURT
21930/ 104.03.2 Order Dtd. NAL at
335000 026 24/201 A. K. SAHOO [C.O. [NO. 2 [, o8® SO APDEA Imem
4 OLD
L 4)
[ CRIMI |(Se
21931/ /04.03.2 |JCRLA- COURT |0rder Dtd. NAL  |at
3412020 1020 5/2014 PNIL SAHOO 1C.0- 1yy "9 15020-03-02 APPEA No-
L 4)
[ CRIMI |(Se
35 21932/ 104.03.2 i?g%go R. DAS GENE Order Dtd. NAL at
2020 020 : RAL 2017-12-14 MISC- No-
17
1 8)
- _ (Se
4621933/ [04.03.2 Z§;§>2 R. C. c o ;gURg Order Dtd. at
2020 020 PATTANATK O Y3 15020-03-03 No-
020 OLD 5
- _ (Se
421934/ (04.03.2 Zgéi>2 R. C. - ;gURg Order Dtd. at
2020 020 PATTANATK Qe Y2 19020-03-03 No-
020 OLD 5
[ B (Se
4g 21935/ 04.03.2 Z§£§>2 R. C. c o ;gURg Order Dtd. at
2020 020 PATTANATK O Y3 15020-03-03 No-
020 OLD 5
B WP (C) - (Se
3921936/ (04.03.2 |/ 000" IM/S.SANTOSH  |GENE Order Dtd. at
2020 020 KU.DASH RAL 2019-07-31 No-
2012
8)
[ (Se
40 21937/ 04.03.2 2522}2 R. C. c o ;gURg Order Dtd. at
2020 020 PATTANATK O Y3 15020-03-03 No-
020 OLD 5
4121938/ [04.03.2 [wp(C)- [R. C. c.0. |cOURT [order Dtd. (se




42

43

44

45

46

47

48

49

50

51

52

53

2020 020 6348/2 |PATTANAIK NO. 3 |2020-03-03 at
020 OLD No-
8)
CRLREV (Se
21939/ /04.03.2 |- SANTOSH GENE Order Dtd. at
2020 020 561/20 [KUMAR DASH |RAL 2019-09-11 No-
19 8)
_ (Se
21940/ [04.03. 2?53}2 R. C. c o ;gURg Order Dtd. at
2020 020 PATTANATK 0. INO- 310 6020-03-03 No-
020 OLD 0
_ (Se
21941/ |04.03. Z§é8>2 R. C. c o ;gURg Order Dtd. at
2020|020 PATTANATK e NP2 12020-03-03 No-
020 OLD 5
_ (Se
21942/ 04.03. Z§é§>2 R. C. c o ;gURg Order Dtd. at
2020 020 PATTANATK 0. INO- 315 4020-03-03 No-
020 OLD 0
CMAPL- COURT (Se
21943/ (04.03.2 o507 |T K. CHOUDHUR |, | Order Dtd. at
2020 020 Y 0 N0 15 620-03-03 No-
19 17
8)
_ (Se
21944/ |04.03. Zgéj}2 R. C. c o ;gURg Order Dtd. at
2020 020 MALLICK 0. INO- 315 420-03-03 No-
020 OLD 0
CMAPT- COURT (Se
21945/ (04.03.2 5077 |T. K. CHOUDHUR |, | Order Dtd. at
2020 020 Y 0. N0 15 620-03-03 No-
19 17
8)
WP (C) - COURT warr | (5°
21946/ 104.03. Order Dtd. at
200 105s 22505/ |G.RATH c.o. [no. |778r TEd: BRANC 2
2018 17 H-7
a4)
_ (Se
21947/ 04.03. Zgég>2 R. C. c o ;gURg Order Dtd. at
2020 020 PATTANAIK U i 2020-03-03 No-
020 OLD
a4)
(Se
CMP- COURT
21948/ 104.03. Order Dtd. at
2020 020 150/20 |ANIL SAHOO C.0. INO. 2020-03-02 No-
20 24
a4)
_ (Se
21949/ 04.03. §§£g>2 B. N. c o ;gURg Order Dtd. at
2020 020 SARANGI 0. INO- 315 020-03-03 No-
020 OLD
a4)
_ (Se
21950/ |04.03. igg/zo A Das c o ;gURT Order Dtd. at
2020 020 o : O % [2020-03-02 No-

44)




54

55

56

57

58

59

60

61

62

63

64

65

66

WP (C) -

COURT

(Se

21951/ |04.03. S. N. Order Dtd. at
2020 020 5635/2 | oHANTY C.0. 0. 3 1)550-03-03 No-
020 OLD
44)
_ (Se
21952/ (04.03. gggfgo P.K. .o, |COURT jorder Dtd. at
2020 020 50 MAHABHOT Y+ IN0. 8 |2020-03-02 No-
44)
(Se
CMP- COURT
21953/ 104.03. Order Dtd. at
5050 loas 149/20 |ANTL SAHOO [c.0. NO.  [5ooo® J"00 e
20 24
44)
_ (Se
21954/ [04.03. 223201 o s oas GENE Order Dtd. at
2020 020 : RAL 2020-03-02 No-
4
44)
(Se
21955/ |04.03. §T5/20 A Das c o ;gURT Order Dtd. at
2020 020 : O e 19020-03-02 No-
20 24
44)
CONTC- (Se
21956/ 04.03.2 ;o> M/S SAHASRA |, o |COURT |Order Dtd. at
2020 020 JYOTT NANDA |~°°° [NO. 8 |2020-03-02 No-
019
44)
(Se
CONTC-
21957/ 104.03. COURT |Order Dtd. at
5020 lo2o 515/20 |S.K.SUNDARA [C.0. |- "o [S008r O e
20
44)
CONTC- (Se
21958/ 04.03.2 ;o> M/S SAHASRA |, o |COURT |order Dtd. at
2020 020 JYOTT NANDA |~°°° |NO. 8 |2020-03-02 No-
019
44)
CONTC- (Se
21959/ 104.03. 27562 M/S SAHASRA c.0 COURT |Order Dtd. at
2020 020 JYOTT NANDA |~°°° [NO. 8 |2020-03-02 No-
019
44)
CONTC- (Se
21960/ 04.03.2 |7 =" M/S SAHASRA |, - |COURT forder Dtd. at
2020 020 JYOTT NANDA |~°°° |NO. 8 |2020-03-02 No-
019
44)
(Se
WP (C) - WRIT
21961/ 104.03. COURT |Order Dtd. at
5020 020 7649/2 \D. BISWAL c.0. NO. 8 2020-02-28 BRANC No-
020 H-5
23)
(Se
WP (C) - WRIT
21962/ 104.03. COURT |Order Dtd. at
2020 020 399/20 |B. DAS C-0- No. 8 [2020-03-03 BRANC No-
20 H-3
14)
WP (C) - (Se
21963/ (04.03. COURT |Order Dtd.
2020|020 6290/2 B SINGH €9 lNo. 8 |2020-03-02 o




O ¥y
(Se
WP (C) - COURT
21964/ |04.03. Order Dtd. at
67 50a0 " loas 6469/2 |B. K. LENKA No. 3 S oot S0l o
010 OLD
14)
B WP (C) - COURT wriT | (5
6g [21965/104.03.2 |hc00 5 loagan ROUT No. 3 [0rder Dtd. BRANC 2
2020 020 2020-03-03 No-
020 OLD H-4
17)
[ (Se
WP (C) - WRIT
21966/ 104.03. COURT |Order Dtd. at
6912020 020 6772/2 |Y. DAS NO. 8 [2020-03-02 BRANC No-
020 H-3
11)
[ (Se
WP (C) -
21967/ |04.03. COURT |Order Dtd. at
7012020 1020 26765/ M. K. PANI NO. 9 |2020-03-03 No-
2019
11)
B WP (C) - (Se
71 21968/ 104.03. 7050 /2 M/S.BANABIHA COURT |Order Dtd. at
2020 020 RI RAY NO. 8 [2020-03-02 No-
020
11)
B WP (C) - COURT wrIiT |°€
72 23289/ 8;&03‘ 3330/2 |TAPAN SWAIN NO. 2 2gggfogfgé BRANC ;t_
008 OLD H-1 2?
[ (Se
WP (C) -
21970/ 104.03. DR Order Dtd. at
7315020 020 15927/ R.K. BISOI (J)  12020-03-02 No-
2018
2)
[ (Se
WP (C) -
21971/ |04.03. COURT |Order Dtd. at
7412020 020 8023/2 |G.CH. JENA NO. 8 [2020-02-20 No-
016
2)
B WP (C) - COURT wriT | (5
75 23232/ 83603’ 3330/2 K. LENKA NO. 2 2g§§fogfgé BRANC ;t_
008 OLD H-1 2?
[ (Se
WP (C) -
21973/ |04.03. COURT |Order Dtd. at
7815020 1020 8026/2 |G.CH. JENA NO. 8 [2020-02-20 No-
016
2)
B CONTC- COURT (Se
77 21974/ 104.03. 317/20 DASH NO. 3 Order Dtd. CONTE |at
2020 020 © 2 12020-03-03 MPT  No-
19 OLD
2)
- _ (Se
g |21975/ [04.03. Z§é§>2 — ;gURg Order Dtd. at
2020 020 © “ 12020-03-03 No-
020 OLD
2)
_ 121976/ [04.03.2 [wp(C)- COURT |order Dtd. WRIT |(Se
7912020 1020 49202 (F- N. BEHERA NO. 2 |2020-03-03 BRANC |at




80

81

82

83

84

85

86

87

88

89

020 OLD H No-
(DIVI |113
SION |)
BENCH
)
(Se
WP (C) - at
21977/ 104.03. COURT |0Order Dtd.
6751/2 |S.R. PARIDA |C.O. No-
2020 |020 020 NO. 8 |2020-02-26 113
)
(Se
21978/ (04.03. ggég}; PRASANT c o EgURg Order Dtd. ;z_
2020 |020 020 KUMAR JENA oi 2020-03-02 113
)
(Se
WP (C) - at
21979/ (04.03. COURT |Order Dtd.
4357/2 A.K. SAA C.0. No-
2020 |020 0159 NO. 8 |2020-03-02 113
)
WRIT
e |5
21980/ |04.03. 18944/ |s.7. DAS c o, |JUSTI |Order Dtd. (DIVI INo-
2020 |020 CE'S |2020-03-03
2019 COURT SION [106
BENCH |)
)
(Se
BLAPL- COURT at
;éggl/ 83603' 6904/2 H. K. PATRA [C.0. |NO. 9 2§g§fogfgé No-
019 OLD 106
)
(Se
WP (C) - WRIT
21982/ |04.03. COURT |Order Dtd. at
5020 lo20 8029/2 M.R. ROUTRAY |C.O. |/ "o o000 _03-02 BRANC |~
020 H-2
9)
WP (C) - (Se
21983/ /04.03. 19469/ M/S.P.C.ACHA |GENE Order Dtd. at
2020 020 RYA RAL 2019-10-21 No-
2019
9)
BLAPL- (Se
21984/ |04.03. 6191/2 TOFAN c.0 COURT |Order Dtd. at
2020 |020 PRADHAN *Y* INO. 1 |2020-03-03 No-
019
9)
21985/ |04.03.2 "F(©)~ gﬁé?i Order Dtd a(ns;e
2020 020 23239/ S-P. DAS C-0-lcprs  2020-03-03 No-
COURT 9)
WP (C) - CHIEF WRIT |(Se
21986/ /04.03. JUSTI |Order Dtd. BRANC |at
2020|020 23239/ S-K. PARIDA 1C.0. |opis 15020-03-03 H No-
COURT (DIVI 103




90

91

92

93

94

95

96

97

98

SION

BENCH
)
21987/ 04.03.2 [SRLA- COURT |Order Dtd EiiMI ;ie
2020 020 190/20 H.S.PAIKRAY C.O. |yo " g 15050-03-02 APPEA No-
12
L 4)
BLAPL- (Se
21988/ 04.03.2 |7 © |ASHISH KUMAR |, |COURT |Order Dtd. at
2020 020 NAYAK Y+ INo. 1 [2020-03-03 No-
019
4)
_ (Se
21989/ 104.03. gfég}z T DAS GENE Order Dtd. gii;c at
2020 020 . RAL 2005-03-07 No-
003 H-4
37)
(Se
BLAPL-
21990/ |04.03. COURT |Order Dtd. at
5020 loss 7165/2 [GANESH SAHOO C.0. |- o008t D7 s e
019
37)
(Se
BLAPL-
21991/ |04.03. COURT |Order Dtd. at
2020 020 7307/2 |P. K. BEHERA IC.O. |un " g |5050-03-03 No-
019
37)
_ (Se
21992/ |04.03. 52??32 o oas c o ;gURT Order Dtd. at
2020 020 : O e 12020-02-07 No-
019 23
37)
BLAPL- PABITRA (Se
21993/ |04.03. COURT |Order Dtd. at
2020 020 7695/2 |KUMAR C-0- No. 1 2020-03-03 No-
019 MOHANTY . ©
37)
(Se
21994/ 104.03. §?§§32 P. K. c.0 COURT |Order Dtd. at
2020 020 MOHANTY Y+ INo. 2 |2020-03-03 No-
019
37)
BLAPL- (Se
21995/ 04.03.2 |g > © IDINABANDHU |, o |COURT |Order Dtd. at
2020 020 NAYAK Y+ INo. 7 [2020-03-03 No-
019
37)
BLAPL- COURT (Se
21996/ 04.03.2 |00 " INITYANANDA |, o |oo Order Dtd. at
2020 020 PANDA O P 12020-03-02 No-
020 23
37)
BLAPL- (Se
21997/ |04.03. 11347/ AMIYA KU. c.0 COURT |Order Dtd. at
2020 020 SWATN Y+ INo. 2 [2020-03-03 No-
2019
37)
BLAPL- COURT (Se
21998/ 104.03. 4614/2 HARIHAR c.o. No. o Order Dtd. at
2020 020 019 SUNDARA U loLh | [2020-03-03 No-

37)




BLAPL-

COURT

(Se

21999/ |04.03. Order Dtd. at
5050 loss 4614/2 D. K. BEHERA C.0. [NO. 9 | 8% =0 e
019 OLD
37)
CRLMC- |CHEERA (Se
22000/ |04.03. COURT |Order Dtd. at
2020 020 242/20 RANJAN C-0- No. 1 |2020-03-02 No-
20 SATAPATHY . ©
37)
B (Se
22001/ |04.03. 222232 A. K. c o, PR Order Dtd. at
2020 020 MOHANTY 2 1(3)  |2020-03-02 No-
019
37)
ABLAPL (Se
22002/ (04.03.2 |- A. K. .o, |COURT jorder Dtd. at
2020 020 17403/ [MOHANTY 2 INo. 1 |2020-02-27 No-
2019 37)
RPFAM- COURT (Se
22003/ 104.03. Order Dtd. at
5020 lo2o 63/202 M.N. MOHANTY C.0. NO.  |[7i08F =0 e
0 17
37)
B (Se
22004/ |04.03. ?Ség>2 o sne c o ;gURT Order Dtd. at
2020 020 : O N 12020-03-03 No-
020 17
37)
(Se
WP (C) - WRIT
22005/ 104.03. GENE Order Dtd. at
2020  |020 7397/2|S.K. LENKA |op; 2020-03-03 BRANC |no-
020 H-2
8)
(Se
WP (C) - COURT
22006/ |04.03. Order Dtd. at
5020 020 7785/2 |T. PRADHAN C.0. |NO. 20200303 No-
020 17
8)
WP (C) - COURT wriT | (5
22007/ 104.03. Order Dtd. at
5020 lo20 7291/2 |M.K. PANT c.o. Wo. ot e o5 BRANC |°°_
020 17 H-1
30)
(Se
WP (C) - COURT
22008/ |04.03. Order Dtd. at
5020 loss 19995/ |A. SAHOO c.o. No. |jooet STl e
2011 17
30)
(Se
22009/ /04.03.2 |CRLMC- COURT |Order Dtd. at
2020 020 9/2020 °-K- SAHU €0 1 12020-02-03 No-
30)
(Se
BLAPL-
22010/ 104.03. COURT |Order Dtd. at
5020 lo2s 10097/ [P.K. MOHANTY |c.0. |- *F  [DE08F T00 e
2019
30)
BLAPL- (Se
22011/ |04.03. COURT |Order Dtd.
2020|020 10002/ [R-K. BARIK(C-0 lyo 7 12020-02-27 o




N | 30)
(Se
BLAPL-
11122012/ |04.03. COURT |Order Dtd. at
5 2020 [020 6222/2 |P.K. DASH  |C.0- o " 1 12020-02-27 No-
019
30)
[ (Se
BLAPL-
11/22013/ /04.03. COURT |Order Dtd. at
6 2020 [020 6017/2|S. MOHANTY |C.0- o "1 12020-02-27 No-
019
30)
[ (Se
WP (C) - COURT
1122014/ |04.03. Order Dtd. at
7 12020 020 5084/2 |S.K. PARIDA C.0. INO. 2 2020-03-03 No—
020 OLD
30)
B _ (Se
1122015/ 104.03. 322320 R.K. < o [COURT |order Dtd. at
8 12020 020 20 MOHABHOT 9+ INo. 8 |2020-03-02 No-
30)
[ ABLAPL CRIMI |(Se
11|22016/ 104.03.2 |- GENE Order Dtd. NAL at
9 2020 |020 24220 |5+ CHOUDHURY o0 2018-12-17 MISC— |[No-
18 1 7)
[ ABLAPL CRMIN |(Se
12122017/ |04.03. - GENE Order Dtd. AL at
0 2020 020 39782 |5+ CHOUDHURY - pp 2019-01-03 MISC— |[No-
018 2 17)
- _ (Se
1222018/ |04.03. ff?/zo o as c o ;gURT Order Dtd. at
1 2020 020 : Q- N9 15020-03-02 No-
20 24
17)
[ (Se
CONTC-
12122019/ |04.03. COURT |Order Dtd. at
2 12020 020 282/20 R. K. NAYAK [C.O0. Lo 5 15020-03-02 No-
20
17)
[ (Se
CRLA-
1222020/ 104.03. GENE Order Dtd. at
3 2020 020 875/20 |S.CHOUDHURY |,y 2020-02-27 No-
19
17)
[ (Se
CMP- COURT
12122021/ |04.03. Order Dtd. at
4 12020 020 147/20 ANIL SAHOO C.0. |NO. 2020-03-02 No-
20 24
17)
- _ (Se
1222022/ 104.03. ggég)/z D. K. c o COURT |Order Dtd. g;{\f}c at
5 2020 (020 MAHALICK 9+ INo. 8 |2020-03-02 No-
020 H-7
18)
[ (Se
CMP- COURT
12122023/ |04.03. Order Dtd. at
6 12020 020 148/20 |ANIL SAHOO C.0. INO. 2020-03-02 No-
20 24
18)
1222024/ [04.03.2 [crRIMP- GENE Order Dtd. (Se
7 12020 020 1808/2 R+ K-MOHABHOL |po 0 2020-01-09 at




T 019 No-
18)
[ (Se
1222025/ 04.03.2 ifg/zo o DAs . ;gURT Order Dtd. at
8 2020 1020 : : * 12020-03-02 No-
20 24
18)
N WP (C) - COURT (Se
1222026/ 04.03.2 |,-, o0 |PITABAS . . Order Dtd. at
9 2020 020 NAYAK : * 12020-03-02 No-
2019 24
18)
B CONTC- COURT (Se
13122027/ |04.03.2 2795/2 [N.K. ROUT c N Order Dtd. at
0 2020 1020 B : * 12020-03-03 No-
019 17
18)
- _ (Se
1322028/ (04.03.2 ?gég;/ - ;gURT Order Dtd. at
1 2020 020 - R : * 12020-03-02 No-
2017 24
18)
B CONTC- COURT (Se
13122029/ |04.03.2 2793/2 [N.K. ROUT c N Order Dtd. at
2 2020 (020 e . * 12020-03-03 No-
019 17
18)
N CONTC- COURT (Se
13122030/ 04.03.2 |50 L L oun . . Order Dtd. at
3 12020 1020 e . * 12020-03-03 No-
019 17
18)
N WP (C) - |M/S.SANJAY (Se
131/22031//04.03.2 ’ DR Order Dtd. at
4 2020 020 6627/2 [KUMAR C-0- 15y |2020-03-02 No-
019 SAMANTARAY o)
- _ (Se
1322032/ (04.03.2 ggégi/ T k. BARIK lc ;gURT Order Dtd. at
5 12020 1020 - R : * 12020-03-02 No-
2019 24
18)
[ (Se
WP (C) - COURT
13(22033/ |04.03.2 Order Dtd. at
6 2020 lo20 301/20 A. K. BISWAL |C.O. |NO. 2020-03-03 No-
20 24
18)
N WP (C) - (Se
1322034/ [04.03.2 [}, o) |JANMEJAY . COURT |Order Dtd. at
7 12020 1020 PARTDA 2+ INo. 7 |2020-03-02 No-
020
18)
N WP (C) - (Se
13122035/ 04.03.2 |, o0 [NANDA . COURT |Order Dtd. at
8 2020 020 KISHORE ROUT |~°~° [NO. 7 |2020-03-02 No-
020
18)
WP (C) - (Se
131]22036/ /04.03.2 5936/2 B. N. c COURT |Order Dtd. at
9 2020 1020 SARANGT Y+ INo. 7 |2020-03-02 No-
020
18)
11422037/ [04.03.2 [wP(C)- [G. K. (c.0. |COURT [order Dtd. (Se




2020 020 7768/2 [KHILLAR NO. 7 [2020-03-02 at
020 No-
18)
(Se
WP (C) -
22038/ 104.03. COURT |Order Dtd. at
2020 020 7768/2 P. K. DAS €-0- No. 7 |2020-03-02 No-
020
18)
(Se
WP (C) -
22039/ |04.03. COURT |Order Dtd. at
2020  [020 7342/2 |B. K. BARIK |C.0. lyn 5 15000-03-02 No-
020
18)
_ (Se
22040/ |04.03. ggéfiz <. Ao - ;gURT Order Dtd. at
2020 020 . . * 12020-03-04 No-
020 17
18)
WP (C) - COURT wriT |‘5€
22041/ |04.03. 8164 /2 P. K. c NO Order Dtd. BRANC at
2020 020 MALLICK . * 12020-03-03 No-
020 22 H-3
14)
(Se
WP (C) - COURT
22042/ |04.03. Order Dtd. at
2020 1020 12417/ |S.K. MOHANTY |C.O. |NO. 2020-03-03 No-
2019 22
14)
WP (C) - COURT wriT |‘5€
22043/ 104.03. 8165/2 P. K. c O Order Dtd. BRANC at
2020 020 MALLICK . * 12020-03-03 No-
020 22 H-3
14)
WP (C) - COURT wrIT |°€
22044/ 104.03. 3893/2 M/S.J.K.KHAN c NO Order Dtd. BRANC at
2020 1020 DAYATRAY : * 12020-03-03 No-
020 24 H-3
14)
(Se
22045/ (04.03. ?gég>2 M. R. . ;gURT Order Dtd. at
2020 020 ROUTRAY : * 12020-03-03 No-
020 22
14)
WP (C) - COURT (Se
22046/ /04.03. 8080/2 S.R. DEBATA, c NG Order Dtd. at
2020 1020 ADV . * 12020-03-03 No-
020 19
14)
(Se
WP (C) -
22047/ 104.03. COURT |Order Dtd. at
2020  [020 7612/2 |b. SWAIN €-0- No. 7 |2020-03-02 No-
020
14)
WP (C) - (Se
22048/ |04.03. 6918 /2 M/S.SANJAY c COURT |Order Dtd. at
2020 020 KU .PARIDA Y+ INo. 7 |2020-03-02 No-
020
14)
_ (Se
22049/ (04.03. g§§g>2 0k, mouT I ;gURT Order Dtd. at
2020 020 020 e g [2020-03-03 No-

14)




[ CRLREV (Se
1522050/ |04.03.2 |- AMIYA KUMAR |, _ |COURT |Order Dtd. at
3 12020 1020 408/20 |SWAIN Y+ INo. 7 [2020-03-02 No-
12 14)
[ (Se
CONTC-
15(22051/ |04.03.2 COURT |0rder Dtd. at
4 2020|020 875/20 B. BEHERA  [C.0- yo "7 12020-03-02 No-
20
14)
N RPFAM- |SUSANTA COURT (Se
15|22052/ 104.03.2 Order Dtd. at
5 5020 lo2o 199/20 |SEKHAR c.o. NO. 9 |JE0CT 2705 o
19 MOHAPATRA OLD 0
[ B (Se
15[22053/ |04.03.2 Zgé§>2 D. K. c o ;gURT Order Dtd. at
6 2020 1020 MAHALICK O Y 12020-03-03 No-
020 22
14)
H WP (C) - COURT (Se
151(22054/ |04.03.2 68812 D. K. c.o. o Order Dtd. at
7 12020 1020 MAHATTCK O Y 12020-03-03 No-
020 22
14)
H WP (C) - COURT (Se
1522055/ [04.03.2 |7 o) M. R. co. o Order Dtd. at
8 (2020 1020 ROUTRAY O MY 12020-03-03 No-
020 22
14)
[ (Se
WP (C) - COURT
15|22056/ |04.03.2 Order Dtd. at
s 020 lo2e 7151/2 |N. MAHARANA [C.0. NO. | ooo8% JFO- o
020 22
14)
[ B Order Dtd. (Se
1622057/ |04.03.2 25229/ PATITAPABAN |GENE 2014-09- gii;c at
0 12020 020 MOHAPATRA RAT 15Petition, A No-
2001 H-2
nnexure, 9)
[ Order Dtd. (Se
1622058/ |04.03.2 ?gi;9/ PATITAPABAN |GENE igié_og_ giigc at
1 2020 020 MOHAPATRA  |RAL coe-case No-
2001 Entire H-2 9)
Order,
[ Order Dtd. (Se
1622059/ |04.03.2 ?gi;9/ PATITAPABAN |GENE ig$4—09— gii;c at
2 12020 |020 MOHAPATRA RAL tsc.case, No-
2001 Entire H-2 9)
Order,
1622060/ [04.03.2 [T ()~ GENE Order Dtd éie
3 2020 [020 16884/ B.D.BISWAL gy, 2019-12-03 No-
2019
9)
[ _ (Se
1622061/ (04.03.2 §§é§>2 o % past  lo.o ;gURT Order Dtd. at
4 2020 020 e O Y 12020-03-03 No-
020 22
9)
11622062/ [04.03.2 [WP(C)- [B.D.BISWAL |GENE | lorder Dtd. WRIT |(Se




2020 |020 16147/ RAL 2019-04-18 BRANC |at
2014 H-2 No-
6)
CONTC- COURT (Se
22063/ 104.03. Order Dtd. at
2020 lo20 628/20 |R.K. NAYAK |[C.0. |NO. 2020-03-03 No-
20 22
6)
_ (Se
22064/ |04.03. g?ggfz o % Das c o ;gURT Order Dtd. at
2020 020 T T : 2020-03-03 No-
019 22
6)
(Se
WP (C) - COURT
22065/ 104.03. Order Dtd. at
2020 1020 7850/2 |S. K. PARIDA |C.O. |NO. 2020-03-03 No-
020 24
6)
WP (C) - COURT wriT |‘5€
22066/ |04.03. Order Dtd. at
2020 . lo20 4300/2 [M.N. MOHANTY |C.0O. |NO. 2020-03-03 BRANC |~
020 22 H-7
5)
WP (C) - COURT (Se
22067/ |04.03. 7082/2 M/S.LALATEND c.o. o Order Dtd. at
2020 020 U SAMAL T : 2020-03-03 No-
020 22
5)
WP (C) - COURT (Se
22068/ 104.03. 7079/2 M/S.LALATEND c.o. o Order Dtd. at
2020 020 U SAMAL T : 2020-03-03 No-
020 22
5)
(Se
WP (C) - COURT
22069/ |04.03. Order Dtd. at
2020 1020 7014/2 P. R. SWAIN |C.O. |NO. 2020-03-03 No-
020 22
5)
(Se
22070/ |04.03. Z§;§>2 S xam c o ;gURT Order Dtd. at
2020 020 : T : 2020-03-03 No-
020 22
5)
(Se
WP (C) - COURT
22071/ |04.03. Order Dtd. at
2020 1020 7466/2 BHOJRAJ SETH |C.O. |NO. 2020-03-03 No-
020 22
5)
_ (Se
22072/ |04.03. Z§;S>2 S xam c o ;gURT Order Dtd. at
2020 020 : T : 2020-03-03 No-
020 22
5)
WP (C) - COURT wriT |‘5€
22073/ 104.03. 78552 SAROJ KUMAR c.o. o Order Dtd. BRANC at
2020 020 PARIDA T : 2020-03-03 No-
020 22 H-7
18)
(Se
WP (C) - COURT
22074/ 104.03. Order Dtd. at
2020 |020 3288/2 7. SRHCO c.0. gg‘ 2020-03-03 No-

18)




WP (C) -

COURT

(Se

22075/ |04.03. B. R. Order Dtd. at
2020  [020 6666/2 |spNAPATT €.0. MO 1,620-03-03 No-
020 22
18)
(Se
WP (C) - COURT
22076/ |04.03. Order Dtd. at
2020 1020 7725/2 |J. SAHOO C.0. |NO. 2020-03-03 No-
020 22
18)
(Se
WP (C) - COURT
22077/ 104.03. Order Dtd. at
2020 lo20 6875/2 |[K. C. NAYAK |[C.0. [NO. 2020-03-03 No—
020 22
18)
WP (C) - COURT wrIiT |'°€
22078/ |04.03. Order Dtd. at
2020 1020 6594/2 |B.K. DALAI  |C.O. |NO. 2020-03-03 BRANC |~
020 22 H-8
43)
(Se
WP (C) - COURT
22079/ 104.03. Order Dtd. at
2020 lo20 7724/2 |J. SAHOO C.0. NO. 2020-03-03 No—
020 22
43)
_ (Se
22080/ |04.03. Zg;g>2 P. K. c o ;gURT Order Dtd. at
2020 020 MOHANTY T : 2020-03-03 No-
020 22
43)
(Se
WP (C) - COURT
22081/ 104.03. Order Dtd. at
2020 lo20 7762/2 [M.D. BISWAL |C.O. |NO. 2020-03-05 No—
020 22
43)
oJc- COURT wriT |‘5€
22082/ |04.03. Order Dtd. at
5020 lo20 3506/1 B.N. SARANGI |C.O. |NO. 20200303 BRANC |~
996 22 H-2 8)
WP (C) - COURT (Se
22083/ /04.03. 727472 M.R. RATH, c.o. o Order Dtd. at
2020 020 ADV i : 2020-03-03 No-
020 22
8)
WP (C) - COURT (Se
22084/ |04.03. 7208/2 M/S.GOKULANA c.o. o Order Dtd. at
2020 020 NDA PADHI T : 2020-03-03 No-
020 22 8)
TRP (C) (Se
22085/ /04.03.2 |- S. K. GENE Order Dtd. at
2020 020 317/20 [MOHANTY RAL 2020-02-18 No-
17 8)
WP (C) - COURT (Se
22086/ 104.03. 69222 M/S.ANIL c.o. o Order Dtd. at
2020 020 KUMAR DAS T : 2020-03-03 No-
020 22 8)
22087/ |04.03. ?gigi; s % bas GENE Order Dtd. (ie
2020 020 R RAL 2019-12-13 2
2019 No-




[ ®
_ (Se
1922088/ |04.03. ?Ség}2 T eanoo c o ;gURT Order Dtd. at
1 12020 020 . U Y 12020-03-03 No-
020 22
8)
N WP (C) - M/S.RABINDRA COURT (Se
1922089/ |04.03. . Order Dtd. at
5> 12020 lo20 6536/2 |KUMAR C.0. |NO. 2020-03-03 No-
020 PATNATK 22 8?
- _ (Se
1922090/ 04.03. ?Ség}2 T satioo c o ;gURT Order Dtd. at
3 12020 1020 . U Y 12020-03-03 No-
020 22
8)
N WP (C) - COURT (Se
19122091/ |04.03. 6968/2 JANMEJAY c.o. o Order Dtd. at
4 2020 020 PARTDA O MY 12020-03-03 No-
020 22
8)
[ M/S.RAMA (Se
1922092/ 104.03. iig;go KRUSHNA c.0 ;gURT Order Dtd. at
5 12020 1020 BISOI,P.K.DA | """ |27 |2020-03-03 No-
20 22
SH 8)
[ (Se
WP (C) - COURT
19122093/ |04.03. Order Dtd. at
6 2020 lo20 14534/ |SARADA NAYAK |C.O. |NO. 2020-03-03 No-
2013 22
8)
[ (Se
WP (C) - WRIT
1922094/ 104.03. GENE Order Dtd. at
7 2020  |020 19356/ P. K. JENA |ppp 2017-11-09 BRANC INo-
2017 H-5
32)
- _ (Se
19(22095/ |04.03. ?gég%/ B. R. c o Order Dtd. at
8 (2020 1020 SENAPATT O 2020-03-03 No-
2013
32)
WP (C) - (Se
1922096/ 104.03. 19287/ P. K. c.0 COURT |Order Dtd. at
9 2020 020 MOHANTY Y INo. 1 [2020-03-03 No-
2019
32)
- _ (Se
20(22097/ |04.03. gsgs;z T sarioo c o ;gURT Order Dtd. at
0 12020 020 : P TP 12020-03-03 No-
020 22
32)
N WP (C) - COURT wriT | (€
20122098/ |04.03. 8178/2 T.K. c.o. o Order Dtd. BRANC at
1 2020 020 CHOUDHURY O M2 19999-12-31 No-
020 22 H-3
14)
[ WRIT
B (C) BRANC (ie
2022099/ 04.03.2 /oo | Lo GENE Order Dtd. H -
2 12020 020 . RAT 2020-03-17 (DIVT
2016 103
SION |
BENCH




[ (Se
WP (C) - COURT WRIT
20122100/ |04.03.2 Order Dtd. at
3 5020 lo2e 7897/2|J. M. ROUT  [C.0. [NO. | 000" ™02 BRANC |2
020 22 H-7
18)
[ WRIT
BRANC |(Se
WP (C) - H at
20 ggégl/ 8;603'2 18965/ M. PATTNAIK EiIEE Entire Order (DIVI |No-
2009 STON 111
BENCH |)
)
(Se
20(22102/ 04.03.2 ggég}; S ;gURT Order Dtd. ;z_
5 12020 1020 020 oy 2020-03-03 1
)
(Se
WP (C) - at
20122103/ 04.03.2 GENE Order Dtd.
1898/2 [B.K.PATI No-
6 12020 020 050 RAL 2020-02-24 e
)
(Se
20 22104/ |04.03.2 [WF(C)~ [PRADIPTA COURT |5rder Dtd. at
7 12020 lo20 6904/2 KUMAR C.0. |NO. 2020-03-03 No-
020 MOHANTY 22 111
)
(Se
20 22105/ |04.03.2 g0 =) Iropuan o o ¥ lorder pta. o
8 (2020 020 020 PRADHAN oy 2020-03-03 11
)
WRIT
BRANC | (Se
WP (C) - H at
SO 23286/ 83603'2 2383/2 M. PATTNAIK giIEE Entire Order (DIVI |No-
009 STON 104
BENCH |)
)
(Se
WP (C) - WRIT
21122107/ 104.03.2 GENE Order Dtd. at
0 [2020 [020 14805/ |B.B.MALLICK |p,; 2017-09-07 BRANC 50—
2015 H-7
48)
B _ (Se
21(22108/ [04.03.2 ggé§}2 o % Das c o ;gURT Order Dtd. at
1 2020 020 R e 7Y 12020-03-03 No-
020 22
48)
[ (Se
WP (C) - WRIT
21122109/ 104.03.2 GENE Order Dtd. at
5 12020 020 14804/ B.B.MALLICK RAL 5017-09-07 BRANC No-
2015 H-7
48)
21[22110/[04.03.2 |[wp(C)- [s.K. PARIDA [C.O. [COURT |order Dtd. WRIT |[(se




2020 [020 7853/2 NO.  [2020-03-03 BRANC |at
020 22 H-7  No-
18)
(Se
WP (C) -
22111/ 04.03. GENE Order Dtd. at
2020|020 2541/2 [B.B.MALLICK |pp ), 2020-02-11 No-
020
18)
(Se
WP (C) - COURT
22112/ |04.03. Order Dtd. at
5020 lo20 7960/2 M.R. ROUTRAY |C.O. |NO. 2020-03-03 No-
020 22
18)
WRIT
BRANC | (Se
WP (C) - H at
53233/ 8§603’ 2383/2 |D.K.DEHURY EigE 2gg§fOSEfé (DIVI |No-
009 STON 104
BENCH |)
)
(Se
WP (C) - COURT at
53234/ 8§603’ 7177/2 |D. NAYAK c.0. NO. 2g§§fogfgé No-
020 22 104
)
(Se
22115/ 04.03. T’;Z(S)/; MANAST c o, oP%F lorder pta. o
2020 020 020 | [MOHAPATRA oy 2020-03-03 04
)
WRIT
BRANC | (Se
WP (C) - H at
;géé6/ 8;&03' 18965/ |D.K.DEHURY EiiE 2g?§fo?fgé (DIVI |No-
2009 STON 111
BENCH |)
)
(Se
22117/ 04.03. ?féf;’/; NANDA c o, ko ¥ lorder pta. o
2020 020 020~ [KISHORE ROUT oy 2020-03-03 e
)
(Se
WP (C) - COURT at
55238/ 83603' 7723/2 |J. SRHOO C.0. |NO. 2gggfogEgé No-
020 22 111
)
(Se
22119/ |04.03. ?iﬁ?/; ok oas .o mo it lorder ptd. o
2020|020 020 . 2020-03-03 1
)
22120/ |04.03.2 WP(C) - COURT |Order Dtd. (Se
2020 020 7964/2 1R+ ROUTRAY G0 Igo = 15020-03-03 at




020 22 No-
111
)
(Se
WP (C) - at
22121/ |04.03. GENE Order Dtd.
14817/ |[H.K.MALLICK No-
2020 |020 2008 RAL 2019-09-25 111
)
(Se
WP (C) - COURT at
55252/ 83603' 7729/2 |J. SAHOO C.0. |NO. 2§§§fogfgg No-
020 22 111
)
(Se
WP (C) - WRIT
22123/ 104.03. GENE Order Dtd. at
2020  [020 27324/ [K.N. SARHOO |ppp 2014-11-27 BRANC yo-
2011 H-7
5)
(Se
WP (C) - COURT
22124/ 104.03. Order Dtd. at
2020 . lo20 6978/2 |P.K. BEHERA |C.O. [NO. 2020-03-02 No-
020 22
5)
WP (C) - |[HIMANSHU COURT wriT |‘5€
22125/ |04.03. Order Dtd. at
2020 lo20 17320/ |SEKHAR C.0. NO. 2020-03-03 BRANC |~
2018 |PAIKRAY 22 H-1 31)
(Se
WP (C) - WRIT
22126/ 104.03. GENE Order Dtd. at
2020 |020 13046/ M.K.RANA RAL 2007-11-06 BRANC |\
2006 H-5
23)
WP (C) - |[HIMANSHU COURT wriT |‘5€
22127/ 104.03. Order Dtd. at
2020 lo20 17311/ |SEKHAR C.0. NO. 2020-03-03 BRANC |-~
2018 |PAIKRAY 22 H-1 31)
(Se
WP (C) -
22128/ |04.03. GENE Order Dtd. at
2020 |020 16939/ M.K.RANA RAL 2019-11-28 No-
2015
31)
(Se
WP (C) -
22129/ 104.03. GENE Order Dtd. at
2020  [020 14917/ M.K.RANA RAL 2020-02-04 No-
2019
31)
WP (C) - |[HIMANSHU COURT wrIiT |°€
22130/ |04.03. Order Dtd. at
2020 1020 17398/ |SEKHAR C.0. |NO. 2020-03-03 BRANC |~
2018 |PATKRAY 22 H-1 3§)
(Se
WP (C) - WRIT
22131/ /04.03. GENE Order Dtd. at
2020|020 17470/ 1S K.MOHANTY |ppp 2016-05-17 BRANC INo-
2013 H-5
23)
22132/ 104.03.2 WP (C)- |HIMANSHU ¢ o, |COURT Order Dtd. WRIT |(Se
2020 020 17333/ |SEKHAR 7 No. 2020-03-03 BRANC |at




[ 2018 |PAIKRAY 22 H-1  |[No-
31)
[ (Se
WP (C) - COURT
23122133/ /04.03.2 Order Dtd. at
< 5o20  losg 7962/2 |M.R. ROUTRAY [C.0. INO. | 000" S70 2 oo
020 22
31)
[ (Se
WP (C) - WRIT
23122134/ /04.03.2 GENE Order Dtd. at
7 12020 1020 17469/ |S.K.MOHANTY o,/ 2016-05-17 BRANC |-
2013 H-5
23)
M WP (C) - wrrr | ‘5©
2322135/ 104.03.2 |}, 2 IBALARAM GENE Order Dtd. eeanc |3t
8 12020 1020 STNGH RAL 2014-03-20 No-
014 e
[ (Se
WP (C) -
23122136/ /04.03.2 Order Dtd. at
5 |2020  lo20 11952/ K.K. SWAIN |C.O. [CH 2020-03-03 No-
2011
1)
[ (Se
WP (C) - COURT
24122137/ 104.03.2 Order Dtd. at
5 booo  loas 24048/ A.K. BISWAL (C.0. NO.  |5co@® %02 -
2012 22
1)
[ (Se
WP (C) - WRIT
24122138/ /04.03.2 GENE Order Dtd. at
1 2020 020 7835/2|G.K.SAHOO o) 2018-07-20 BRANC yo-
018 H-7
48)
- _ (Se
2422139/ 04.03.2 ?56((5:)/2 R bas - ;gURg Order Dtd. at
2 12020 020 : o * 2 12020-03-03 No-
013 OLD
48)
B _ (Se
2422140/ [04.03.2 256(?/2 2. bas c o ;gURg Order Dtd. at
3 12020 1020 . o © 2 12020-03-03 No-
013 OLD
48)
[ ABLAPL CRMIN |(Se
24122141/ 04.03.2 |- GENE Order Dtd. AL at
4 12020 020 10215, |5+ BISWAL RAL 9999-12-31 MISC- |[No-
2019 2 11)
[ ABLAPL CRMIN | (Se
24122142/ /04.03.2 |- B.K.DAS GENE Order Dtd. AL at
5 12020 1020 2327/2 [F 0 RAL 2016-07-28 MISC- |[No-
016 2 15)
B CRLMP- (Se
24 [22143/|04.03.2 | o7 o IMOTILAL GENE Order Dtd. at
6 12020 020 MISHRA RAL 2019-11-19 No-
17
15)
[ (Se
CMAPL-
24122144/ 104.03.2 GENE Order Dtd. at
7 2020 020 460/20 |B.B.MALLICK |op 2019-11-29 No-
18
15)
2422145/ [04.03.2 |[TRPCRL |S.BISWAL GENE | lorder Dtd. (Se




2020 020 - RAL 2019-09-19 at
47/201 No-
9 15)
MATA- FIRST | o€
22146/ (04.03. 111/20 JANMIJAYA GENE Order Dtd. apppa 2L
2020 020 PARIDA RAL 9999-12-31 No-
19 L
4)
(Se
CONTC-
22147/ |04.03. GENE Order Dtd. at
2020|020 195/20 |G.K.SAHOO o) 2020-02-19 No-
20
4)
(Se
CMP- WRIT
22148/ 104.03. GENE Order Dtd. at
5020 020 1427/2 A.PATTNAIK RAL 9999-12-31 BRANC No-
018 H-5
20)
(Se
WP (C) -
22149/ |04.03. GENE Order Dtd. at
2020  [020 1445/2 |B.MOHAPATRA |p;p 2020-03-02 No-
020
20)
(Se
WP (C) -
22150/ |04.03. GENE Order Dtd. at
2020 020 6064/2 D.MISHRA RAL 2020-03-02 No-
020
20)
BLAPL- COURT (Se
22151/ 104.03. 12402 TUKUNA KU. c.o. o Order Dtd. at
2020 020 MISHRA H ) 2020-03-03 No-
020 23
20)
(Se
BLAPL-
22152/ 104.03. COURT |Order Dtd. at
5020 020 11316/ B.R.MOHANTY |[C.O. NO. 8 12020-03-02 No-
2019
20)
(Se
22153/ (04.03. ?gégi/ 0. Ao c o ;gURg Order Dtd. at
2020 020 ) H ’ 2020-02-06 No-
2016 OLD
20)
(Se
WP (C) - COURT
22154/ |04.03. Order Dtd. at
2020 1020 7435/2 MANAS PATI  |C.O. |NO. 2020-03-03 No-
020 19
20)
CRLA- COURT (Se
22155/ 104.03. 48420 D. K. c.o. No. 2 Order Dtd. at
2020 020 MALLICK H : 2020-02-28 No-
10 OLD
20)
(Se
WP (C) - COURT
22156/ |04.03. Order Dtd. at
5020 lo20 8102/2 B. K. PANDA |C.O. |NO. 20200303 No-
020 19
20)
BLAPL- COURT (Se
22157/ 104.03. 7021 /2 M/S.SAROJ c.o. No. 2 Order Dtd. at
2020 020 019 KUMAR DASH i OLb 2020-03-03 No-

20)




WP (C) -

COURT

(Se

22158/ |04.03. Order Dtd. at
2020 lo20 8104/2 |B. K. PANDA |[C.O. |NO. 2020-03-03 No-
020 19
20)
WP (C) - COURT (Se
22159/ |04.03. 16923/ NARENDRA c.o. No. 3 Order Dtd. at
2020 |020 KUMAR NAYAK T : 2020-03-03 No-
2014 OLD
20)
(Se
BLAPL- COURT
22160/ 104.03. Order Dtd. at
2020 lo20 7728/2 |P.K.BEHERA  |C.O. NO. 9 | 7~ " 702 No-
019 OLD
20)
_ (Se
22161/ 04.03. %2?}2 D. K. < o. |COURT |order Dtd. at
2020 020 MALLICK *Y" NO. 1 |2020-03-02 No-
019
20)
(Se
WP (C) - COURT
22162/ 104.03. Order Dtd. at
2020 lozo 8129/2 |P. K. LENKA |[C.O. |NO. 2020-03-03 No-
020 22
20)
(Se
WP (C) - COURT
22163/ |04.03. Order Dtd. at
2020 1020 8129/2 P. K. LENKA |C.O. |NO. 2020-03-03 No-
020 22
20)
(Se
WP (C) - COURT
22164/ 104.03. Order Dtd. at
2020 . lo20 2158/2 |S. K. BEHERA [C.0. |NO. 2020-02-27 No-
015 22
20)
(Se
WP (C) - COURT
22165/ |04.03. Order Dtd. at
5020 lo20 2158/2 |S. K. BEHERA |C.O. |NO. 2020-02-27 No-
015 22
20)
(Se
WP (C) - COURT
22166/ /04.03. Order Dtd. at
2020 - lo20 2157/2|S. K. BEHERA [C.0. |NO. 2020-02-27 No-
015 22
20)
(Se
WP (C) - COURT
22167/ |04.03. Order Dtd. at
2020 lo20 2157/2 |S. K. BEHERA |C.0. NO. 2020-02-27 No-
015 22
20)
(Se
WP (C) - COURT
22168/ 104.03. Order Dtd. at
2020 1020 2157/2 |P. K. BARIK |C.O. |NO. 2020-02-27 No-
015 22
20)
22169/ 04.03.2 "E(C)~ Sgégi Order Dtd ;lisie
2020  [020 8139/2 AMBIKA RAY  1C.0- lopvg |2019-11-18 No-
COURT 20)
22170/ 104.03. giif}; BIKRAM GENE Order Dtd. (ie
2020 020 020 BEHERA RAL 2020-02-04 Eo—




[:] | 20)
WP (C) - wriT | (5
27122171/ 104.03. 11288/ BIKRAM GENE Order Dtd. BRANC at
4 2020 020 BEHERA RAL 2008-11-10 No-
2008 H-8
42)
[ (Se
WP (C) - WRIT
27122172/ /04.03. GENE Order Dtd. at
5 2020 020 23715/ |7.P.KAR RAL 2015-12-11 BRANC o-
2014 H-7
48)
[ (Se
WP (C) -
27122173/ /04.03. GENE Order Dtd. at
6 2020 |020 24746/ |B.BEHERA RAL 2020-01-22 No-
2019
48)
- _ (Se
27122174/ 04.03. ?5;?;/ b copas GENE Order Dtd. at
7 12020 020 - RAL 2019-12-02 No-
2019
48)
[ (Se
WP (C) - WRIT
27122175/ /04.03. GENE Order Dtd. at
8 2020 1020 16705/ 1J.P.KAR RAL 2019-03-06 BRANC No-
2018 H-4
37)
[ (Se
WP (C) - WRIT
27122176/ 104.03. GENE Order Dtd. at
9 2020 |020 17373/ |J.P.KAR RAL 2019-01-08 BRANC |-
2018 H-1
31)
[ WRIT
BRANC | (Se
WP (C) - H at
28122177/ 104.03. GENE Order Dtd.
1999/2 |TAPOSH ROY _ _ (DIVI |No-
0 2020 020 o RAL 2020-03-12 gt o0
BENCH |)
)
(Se
WP (C) - WRIT
28122178/ /04.03. GENE Order Dtd. at
1 2020  |020 19193/ 1J.P.KAR RAL 2019-02-08 BRANC |no-
2018 H-3
11)
[ (Se
WP (C) - WRIT
28122179/ 104.03. GENE Order Dtd. at
2 12020 020 17571/ 1J.P.KAR RAL 2019-01-08 BRANC No-
2018 H-3
28)
[ (Se
WP (C) - WRIT
28122180/ |04.03. GENE Order Dtd. at
3 2020 020 18882/ |J.P.KAR RAL 2019-01-04 BRANC o-
2018 H-9
52)
N CVREV- crviL |°©
28122181/ /04.03. 406/19 |A.P.BARIK GENE Order Dtd. REVIS at
4 2020 020 P RAL 2000-04-05 No-
99 TION
1)
N AHO- (Se
2822182/ |04.03. GENE Order Dtd. M.J.C
5 2020 [020 L6/1916.C. JENA RAL 2004-10-06 o




[ &)
(Se
OTAPL-
28122183/ |04.03. COURT |Order Dtd. at
6 2020 020 27/201 B.N. SAHU 1C.0- Iyq . 9 |2020-02-28 No-
1)
[ ABLAPL (Se
28122184/ |04.03.2 |- 7. P KAR GENE Order Dtd. at
7 12020 1020 38/202 [ " RAL 2020-01-24 No-
0 1)
N BLAPL- COURT (Se
28122185/ 104.03. 1258/2 |p.S. DAS c.o. o Order Dtd. at
8 2020 1020 o O e 12020-03-03 No-
020 23
1)
B . SECON |(se
28122186/ |04.03. GENE Order Dtd. D at
9 2020 |020 275/20 M.MOHANTY o, 2016-07-11 APPEA No-
07
L 6)
N BLAPL- COURT (Se
29122187/ 104.03. 1248/2 |S. BISWAL c.o. o Order Dtd. at
0 2020 1020 : O e 12020-03-03 No-
020 23
6)
[ (Se
oJc- WRIT
29122188/ |04.03. GENE Order Dtd. at
1 2020 |020 878/20 |S.BEHERA RAL 2001-03-13 BRANC |-
01 H-7
48)
N BLAPL- COURT (Se
29122189/ |04.03. 1245/2 |S. BISWAL c.o. o Order Dtd. at
2 12020 [020 : O NP 12020-03-03 No-
020 23
48)
M BLAPL- COURT (Se
29122190/ |04.03. Order Dtd. at
3 2020 lo20 2050/2 |L.D. SAHOO-A |C.0. NO. 9 |, "0 o3 No-
019 OLD
48)
M BLAPL- COURT (Se
29122191/ |04.03. Order Dtd. at
1 bo2o looo 2051/2 |L.D. SAHOO-A C.O. [NO. 9 | C8F S0 .
019 OLD
48)
[ (Se
BLAPL-
29122192/ |04.03. COURT |Order Dtd. at
5 2020 [020 6145/2 IDILLIP SAMAL |C.O. s "1 1)550_03-03 No-
019
48)
[ (Se
BLAPL-
29122193/ 104.03. COURT |Order Dtd. at
6 2020 [020 11338/ M. BARAL €-- lNo. 2 [2020-03-02 No-
2019
48)
M BLAPL- COURT (Se
29122194/ |04.03. Order Dtd. at
2 lhooo . loas 278/20 R.K. MOHANTY (C.0. NO. |5oo2® S0 2 e
20 23
48)
2922195/ [04.03.2 [RLAPL- COURT |Order Dtd. (Se
8 (2020 1020 900/20 T R+ DAS €0 No.  |2020-03-03 at




T 20 23 No-
48)
N BLAPL- COURT (Se
29122196/ |04.03.2 1222/2 |3.P. KAR N Order Dtd. at
9 2020 020 e * 12020-03-03 No-
020 23
48)
- BLAPL- COURT (Se
30122197/ 104.03.2 1000 L e oo Order Dtd. at
0 2020 020 R * 12020-03-03 No-
020 23
48)
N BLAPL- COURT (Se
301(22198/ |04.03.2 12442 P.B. N Order Dtd. at
1 2020 020 SENAPATT * 12020-03-03 No-
020 23
48)
- BLAPL- COURT (Se
30122199/ 104.03.2 |/ " |TOPHAN . Order Dtd. at
2 12020 020 PRADHAN * 12020-03-03 No-
020 23
48)
[ (Se
BLAPL-
301(22200/ |04.03.2 COURT |Order Dtd. at
3 12020 1020 639/20 A.K. PANDA NO. 2 |2020-03-03 No-
20
48)
- BLAPL- COURT (Se
30122201/ (04.03.2 |J0 . Order Dtd. at
4 2020 1020 . * 12020-03-03 No-
20 23
48)
N BLAPL- COURT (Se
301|22202/ 104.03.2 1254/2 |p.K. MOHANTY NO Order Dtd. at
5 12020 020 e * 12020-03-03 No-
020 23
48)
- ARBA- COURT (Se
301(22203/104.03.2 10/202 |P. K. SWAIN NO Order Dtd. at
6 2020 1020 - R * 12020-03-04 No-
0 17
48)
[ B (Se
3022204/ 04.03.2 ffég}z f . NAvAK ;gURT Order Dtd. at
7 12020 1020 e * 2020-02-24 No-
020 19
48)
N WP (C) - COURT (Se
30(22205/ |04.03.2 5456/2 PRASANJIT O Order Dtd. at
8 2020 1020 BEHERA * 2020-02-24 No-
020 19
48)
- _ (Se
3022206/ 04.03.2 §§£g>2 . BEHERA ;gURT Order Dtd. at
9 2020 020 . * |2020-02-18 No-
020 19
48)
B WP (C) - COURT (Se
311(22207/ |04.03.2 80042 A. K. N Order Dtd. at
0 2020 1020 MOHANTY * 12020-03-03 No-
020 19
48)
131 [22208/ [04.03.2 [WP(C) - [CHINTU SAMAL |C.0. [COURT |order Dtd. (Se




2020 |020 6652/2 NO.  [2020-03-02 at

020 19 No-

48)

_ (Se

22209/ |04.03. 2582}2 A. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

_ (Se

22210/ |04.03. Zgég>2 S ;gURT Order Dtd. at

2020 020 (K- © 12020-03-02 No-
020 19

48)

_ (Se

22211/ |04.03. ggég}z A. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

_ (Se

22212/ (04.03. ggéf}2 P. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

_ (Se

22213/ |04.03. 2\159((9:)/2 T. DASH IC\:ISURT Order Dtd. at

2020  |020 : * 12020-03-03 No-
020 19

48)

_ (Se

22214/ |04.03. ggég}2 P. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

_ (Se

22215/ 04.03. ggég}z A. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

(Se

22216/ |04.03. fgég}2 C R swALN ;gURT Order Dtd. at

2020 020 ‘R * 12020-03-03 No-
020 19

48)

_ (Se

22217/ |04.03. ggég}z P. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

(Se

WP (C) - COURT

22218/ 104.03. Order Dtd. at

2020 020 7475/2 |CHHABRI RANA NO. 2020-03-03 No—
020 19

48)

_ (Se

22219/ 04.03. ggég}z P. K. ;gURT Order Dtd. at

2020 020 MOHANTY * 12020-03-03 No-
020 19

48)

_ (Se

22220/ |04.03. ?g;g}2 P. K. ;gURT Order Dtd. at

2020 020 05327 % MonaNTy 5 |2020-03-03 No-

48)




WP (C) -

COURT

(Se

22221/ |04.03. ADNAN Order Dtd. at
2020 020 7475/ 2 o pMADT NO- 15020-03-03 No-
020 19
48)
(Se
WP (C) - COURT
22222/ |04.03. Order Dtd. at
2020 1020 6887/2 |P. K. MISHRA NO. 2020-03-02 No-
020 19
48)
_ (Se
22223/ |04.03. §g£i>2 A. K. ;gURT Order Dtd. at
2020 020 MOHANTY * 12020-03-03 No-
020 19
48)
_ (Se
22224/ 04.03. ggig}z P. K. ;gURT Order Dtd. at
2020 1020 MOHANTY © 12020-03-03 No-
020 19
48)
(Se
22225/ |04.03. Z§;§}2 B.K. ;gURT Order Dtd. at
2020 020 MOHARANA * 12020-03-03 No-
020 19
48)
(Se
WP (C) -
22226/ |04.03. COURT |Order Dtd. at
2020 020 6884/2 P.K. MISHRA NO. 7 2020-03-02 No-
020
48)
_ (Se
22227/ |04.03. §g£§}2 P. K. ;gURT Order Dtd. at
2020 020 MOHANTY * 12020-03-03 No-
020 19
48)
_ (Se
22228/ 04.03. f§é§>2 B.K. ;gURT Order Dtd. at
2020 020 MOHARANA * 12020-03-03 No-
020 19
48)
(Se
WP (C) - COURT
22229/ 104.03. Order Dtd. at
2020 020 6885/2 |P. K. MISHRA NO. 2020-03-02 No-
020 19
48)
_ (Se
22230/ 04.03. ?gég}2 A. K. ;gURT Order Dtd. at
2020 020 MOHANTY * 12020-03-03 No-
020 19
48)
WP (C) - COURT (Se
22231/ 104.03. 69592 BIJAYA KUMAR NO Order Dtd. at
2020 1020 BEHERA 1 © 12020-03-03 No-
020 19
48)
(Se
WP (C) - COURT
22232/ 104.03. Order Dtd. at
2020 020 6886/2 |P. K. MISHRA NO. 2020-03-02 No—
020 19
48)
22233/ 104.03. ?gég)/; P. K. COURT Order Dtd. (ie
2020 020 050272 MonaNTy NO. 7 [2020-03-02 o




[ | 48)
_ (Se
33(22234/ (04.03. fgég}2 asH ;gURT Order Dtd. at
7 12020 1020 * 12020-03-03 No-
020 19
48)
[ S
33(22235/ (04.03. ?iég}; OHAPATRA COURT |Order Dtd. ;te
8 2020 020 NO. 7 |2020-03-02 No-
020
48)
33122236/ [04.03.2 "ELC) - COURT |0rder Dtd gie
9 2020 [020 4974/2 K. CHOUDHURY NO. 7 [2020-03-02 No-
020
48)
3422237/ 04.03.2 |["ELO) - COURT |Order Dtd éie
0 [2020 [020 5482/2 K. CHOUDHURY NO. 7 [2020-03-02 No-
020
48)
[ (Se
34(22238/ (04.03. 222?32 I COURT |Order Dtd. at
1 2020 020 NO. 1 [2020-03-02 No-
019
48)
3422239/ |04.03.2 |PBBT COURT |Order Dtd éie
2 12020 020 26/201 (K. NAYAK NO. 1 [2020-03-02 No-
48)
3422240/ 04.03.2 |PBBT COURT |0rder Dtd ;ie
3 2020 1020 26/201 M. SINGH NO. 1 [2020-03-02 No-
48)
[ (Se
LAA-
34122241/ |104.03. DR Order Dtd. at
4 2020 020 81/201 |B. SINGH (J)  12020-03-02 No-
7
48)
[ (Se
LAA-
34122242/ 104.03. DR Order Dtd. at
5 2020 [020 81/201 IN. K. NAYAK (J)  |2020-03-02 No-
7
48)
[ (Se
MACA-
34122243/ 104.03. Order Dtd. at
6 2020 [020 63/201 |C. NAYAK B 12020-03-02 No-
4
48)
[ (Se
MACA-
3422244/ 104.03. COURT |Order Dtd. at
7 2020  |020 363/20 A. K. BEHERA NO. 1 [2020-03-02 No-
18
48)
- _ (Se
3422245/ 104.03. gégézo o pas COURT |Order Dtd. at
8 2020 1020 : NO. 1 [2020-03-02 No-
18
48)
34 [22246/ [04.03.2 [wp(C) - COURT |order Dtd. (Se
9 2020 020 72992 S+ K. PARIDA NO. 7 |2020-03-02 at




T 020 No-
48)
[ (Se
OTAPL-
351(22247/ 104.03.2 COURT |Order Dtd. at
0 2020 020 %3/201 B. N. SAHU 1C.0. 5. 9 12020-02-28 No-
48)
3522248/ [04.03.2 "E(C)- COURT |Order Dtd gie
1 2020|020 23013/ M.R.BARIK  [C.0. o "3 19020-03-03 No-
2019
48)
[ S
3522249/ 04.03.2 gzég;; o % IsHRa o o, [COURT Order Ded. ;te
2 12020 020 - K O lNo. 9 |2020-02-28 No-
2019
48)
[ (Se
WP (C) - COURT
3522250/ 04.03.2 Order Dtd. at
3 15020 020 5885/2 B.K.MOHARANA |[C. NO. 2020-03-03 No-
020 19
48)
- _ (Se
3522251/ 04.03.2 2553}2 s k. saan | ;gURT Order Dtd. at
4 2020 020 - K. : © 12020-03-03 No-
020 19
48)
- _ (Se
35(22252/ 104.03.2 gféi}z A\ sneH - ;gURT Order Dtd. at
5 2020 020 : : * 12020-03-03 No-
020 19
48)
- _ (Se
3522253/ 04.03.2 Zié§>2 - - ;gURT Order Dtd. at
6 2020 020 ‘R : * 12020-03-02 No-
020 19
48)
- _ (Se
35(22254/ |04.03.2 gg;f}2 o mpmEma I ;gURT Order Dtd. at
7 12020 1020 : : * 12020-03-03 No-
020 19
48)
- _ (Se
35(22255/ |04.03.2 fgég}z N ;gURT Order Dtd. at
8 2020 020 - : * 12020-03-02 No-
020 19
48)
B _ (Se
3522256/ 04.03.2 ?fég}2 I . ;gURT Order Dtd. at
9 2020 |020 : : * 12020-03-03 No-
020 19
48)
B _ (Se
3622257/ 104.03.2 25;2}2 K DASH - ;gURT Order Dtd. at
0 2020 020 K- : * 12020-03-02 No-
020 19
48)
[ (Se
3622258/ 04.03.2 25;3}2 s k. saman | ;gURT Order Dtd. at
1 2020 020 - K : * 12020-03-03 No-
020 19
48)
136 22259/ [04.03.2 [wP(C)- [s. K. SAMAL [C.0. [COURT |order Dtd. (Se




2020 |020 6999/2 NO.  |2020-03-03 at
020 19 No-
48)
WP (C) - COURT (Se
22260/ 104.03. 7805 /2 TOPHAN O Order Dtd. at
2020 1020 PRADHAN * 12020-03-03 No-
020 19
48)
_ (Se
22261/ 04.03. fgég}z B. K. ;gURT Order Dtd. at
2020 |020 MOHARANA * 12020-03-03 No-
020 19
48)
_ (Se
22262/ (04.03. 2532}2 — ;gURT Order Dtd. at
2020 (020 SR * 12020-03-03 No-
020 19
48)
_ (Se
22263/ 04.03. fiég}2 s % sang ;gURT Order Dtd. at
2020 [020 S * 12020-03-03 No-
020 19
48)
WP (C) - COURT wriT | (€
22264/ |04.03. 7023/2 |P.K. SWAIN NG Order Dtd. BRANC at
2020 [020 SR * 12020-03-04 No-
020 24 H-7
15)
WP (C) - COURT (Se
22265/ 104.03. 6638/2 BASUDEV O Order Dtd. at
2020 |020 BARTK * 12020-03-03 No-
020 19
15)
WP (C) - COURT (Se
22266/ |04.03. 6636/2 BASUDEV NG Order Dtd. at
2020 020 BARIK * 12020-03-03 No-
020 19
15)
WP (C) - COURT (Se
22267/ 104.03. 66342 BASUDEV O Order Dtd. at
2020 |020 BARTK * 12020-03-03 No-
020 19
15)
(Se
WP (C) -
22268/ |04.03. COURT |Order Dtd. at
2020 020 18116/ |C.R. KAR NO. 3 |2020-03-03 No-
2019
15)
_ (Se
22269/ (04.03. gg;g;/ 6N BARIK ;gURT Order Dtd. at
2020 |020 N * 12020-03-03 No-
2019 19
15)
_ (Se
22270/ 04.03. ggii}z Ak SwATN ;gURT Order Dtd. at
2020 |020 SR * 12020-03-03 No-
020 19
15)
_ (Se
22271/ |04.03. Zgég}2 . ;gURT Order Dtd. at
2020 |020 050 R o [2020-03-02 No-

15)




WP (C) -

COURT

(Se

22272/ |04.03. B.N. Order Dtd. at
2020 020 6274/2 | HADANGT NO- 15020-03-02 No-
020 19
15)
_ (Se
22273/ |04.03. Z§é§>2 N. SEN ;gURT Order Dtd. at
2020 020 : © 12020-03-03 No-
020 19
15)
_ (Se
22274/ 04.03. ?52532 o % mEmEma ;gURT Order Dtd. at
2020 020 - K * 12020-03-04 No-
020 23
15)
_ (Se
22275/ [04.03. ggég}z s 5. pant ;gURT Order Dtd. at
2020 020 ‘R © 12020-03-03 No-
020 23
15)
(Se
22276/ 04.03. §§é§}2 o =, pant ;gURT Order Dtd. at
2020 020 ‘R * 12020-03-03 No-
020 23
15)
WP (C) - COURT (Se
22277/ |04.03. 6633/2 M/S.BASUDEV NG Order Dtd. at
2020 1020 BARTK * 12020-03-03 No-
020 19
15)
_ (Se
22278/ 04.03. 3522}2 o =, pant ;gURT Order Dtd. at
2020 020 ‘R * 12020-03-03 No-
020 19
15)
WP (C) - COURT (Se
22279/ |04.03. 6630/2 M/S.BASUDEV NG Order Dtd. at
2020 020 BARTK * 12020-03-03 No-
020 19
15)
WP (C) - COURT (Se
22280/ 104.03. 66292 M/S.BASUDEV N Order Dtd. at
2020 1020 BARTK © 12020-03-03 No-
020 19
15)
_ (Se
22281/ 04.03. §§§§>2 s = AN ;gURT Order Dtd. at
2020 020 ‘R * 12020-03-03 No-
020 19
15)
WP (C) - COURT (Se
22282/ 104.03. 6627/2 M/S.BASUDEV NO Order Dtd. at
2020 1020 BARTK © 12020-03-03 No-
020 19
15)
_ (Se
22283/ 04.03. Z§;§>2 S xam COURT |0rder Dtd. at
2020 020 : NO. 8 [2020-02-28 No-
020
15)
WP (C) - (Se
22284/ 04.03. COURT |Order Dtd.
2020|020 7329/2 |5.R. PANI NO. 8 2020-03-03 o




n | i)
_ (Se
3822285/ (04.03. Z§;2>2 H. K. ;gURT Order Dtd. at
8 2020 020 TRIPATHY * 12020-03-03 No-
020 19
15)
- _ (Se
3822286/ (04.03. 25é8}2 - ;gURT Order Dtd. at
9 2020 |020 - N © 12020-03-03 No-
020 19
15)
[ (Se
WP (C) -
3922287/ 104.03. DR Order Dtd. at
0 2020 020 1572/21S. K. BISWAL (J)  |2020-03-03 No-
020
15)
R _ (Se
39122288/ 104.03. 252(2)/2 S R. DPANT IC\:ISURT Order Dtd. at
1 2020  |020 R © 12020-03-03 No-
020 19
15)
N WP (C) - COURT (Se
39122289/ 104.03. 66202 NANDA O Order Dtd. at
2 12020 020 KISHORE ROUT * 12020-03-03 No-
020 19
15)
R _ (Se
39(22290/ (04.03. ggégé/ R ;gURT Order Dtd. at
3 2020 020 (K- © 12020-03-03 No-
2019 19
15)
R _ (Se
39(22291/ (04.03. ggig}2 s n. PANDA ;gURT Order Dtd. at
4 2020 020 - R * 12020-03-03 No-
020 19
15)
N WP (C) - COURT (Se
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020 19
17)
_ (Se
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(Se
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(Se
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(Se
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020 19
17)
WP (C) - COURT (Se
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22389/ (04.03.2 |71 |ASWINI KUMAR o Order Dtd. at
2020 020 MOHANTY © 12020-03-03 No-
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